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Title: Introduction and passing of the Jharkhand Appropriation Bill, 2009.

MR. DEPUTY-SPEAKER: Now, the House will take up Item No.29.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI PAWAN KUMAR BANSAL): Sir, I beg to move for leave to introduce a Bill to authorize
payment and appropriation of certain further sums from and out of the Consolidated Fund of the State of Jharkhand for the
services of the financial year 2008-09 .

...(Interruptions)
MR. DEPUTY-SPEAKER: The question is:

"That leave be granted to introduce a Bill to authorize payment and appropriation of certain further sums from
and out of the Consolidated Fund of the State of Jharkhand for the services of the financial year 2008-09."

The motion was adopted.
SHRI PAWAN KUMAR BANSAL: I introduce** the Bill.
MR. DEPUTY SPEAKER: Now Mr. Minister may please move the Motion for consideration of the Bill
SHRI PAWAN KUMAR BANSAL: Sir, I beg to move**:

"That the Bill to authorize payment and appropriation of certain further sums from and out of the Consolidated
Fund of the State of Jharkhand for the services of the financial year 2008-09, be taken into consideration. "

* Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 19.2.2009

** Introduced and moved with the Recommendation of the President

MR. DEPUTY-SPEAKER: The question is:

"That the Bill to authorize payment and appropriation of certain further sums from and out of the Consolidated
Fund of the State of Jharkhand for the services of the financial year 2008-09, be taken into consideration."

The motion was adopted.
...(Interruptions)
MR. DEPUTY-SPEAKER: The House will now take up clause-by-clause consideration of the Bill.
The question is:
"That clauses 2 and 3 stand part of the Bill."
The motion was adopted
Oauses 2 and 3 were added to the Bill.

The Schedule was added to the Bill.



Clause 1, the Enacting Formula and the Long Title were added to the Bill.

...(Interruptions)
SHRI PAWAN KUMAR BANSAL: Sir, I beg to move:
"That the Bill be passed."
MR. DEPUTY-SPEAKER: The question is:
"That the Bill be passed."
The motion was adopted.
...(Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.59 hrs.
The Lok Sabha then adjourned till Fourteen
of the Clock.

14.03 hrs.
(The Lok Sabha reassembled at Three Minutes past
Fourteen of the Clock)

( Mr. Deputy Speaker in the Chair)
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MR. DEPUTY-SPEAKER: Now, we will take up item no. 31.
Shri S. Jaipal Reddy — not present.
Shri Ajay Maken — not present.
...( Interruptions)

THE MINISTER OF OVERSEAS INDIAN AFFAIRS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI VAYALAR RAVI):



Sir, Hon. Minister is on his way.
MR. DEPUTY-SPEAKER: Should we take the next item?
SHRI VAYALAR RAVI: Yes, we may take the next item.

MR. DEPUTY-SPEAKER: Okay. Prof. Rasa Singh Rawat. [p13
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SHRI VAYALAR RAVI: They have every right to say. ...( Interruptions) We admit it, and I am sorry that the hon. Minister is
late. ...(Interruptions) He is on the way, but he got delayed as something has happened. ...(Interruptions)



